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(d) the nature of the schemes which 
the Orissa Government has formulated 
for development of minerals in Orissa 
through this Mining Corporation? 

The Minister of Mines and on (Shri 
K. D. MalavIYl1): (a) to (cl. The Gov-
ernm~nt of Orissa have indi~ated that 
they would like Orissa Mining Corpo-
ration to be fully State Government 
owned and State operated concern. 
The Central Government have agreed 
to allow the State Government to 
acquire the interest~ of the Centre. 
Action is being taken to give effect to 
this decision. 

Id) The Corporation is at present 
working three mines for iron ore 
namely, Mahrajpur and Khandadera 
in Mayurbhanj District and Sakradihi 
in Keonjhar District. The Corpora-
tion has ~ured mining lcase,;:pros-
pecting licences over additional areas 
for iron ore, maganese and ehromite. 
A programme of development by thC' 
Corporation during the Third Plan 
period has been drawn up inVOlving 
a capital invest'ment of Rs. 86 lakhs 
and envisaging R production of 8 lakh 
tons of iron ore, 25,000 tons of chro-
mite and 20,000 tons of manganese by 
thf' end of the Third Plan. There are 
also possibilities of acquiring more 
leases and raising the targeted pro-
duction. The State Government have 
also formulated a scheme to develop 
iron ore miner through the Corpora-
tion, in the Sukinda area to export 2 
million tons of iron ore by 1964-65. 

Even1nc' Collec't'll 

-843. Shri Tanpmani: Will the 
Minister of Education be pleased to 
state: 

(a) whether the proposal to start 
100 evening colleges trC/lll 1961-62 has 
been put into force; and 

(b) if so, the names ot Universities 
and the colleges 80 chosen? 

The Mbdner 01 EdaQUoD CDr, 
IL L. SllrbDaIl): <a) No, Sir. 

(b) Does not arise. 

National Tbeatre In New Deihl 

"844. Sbri Ram Krlsban Gupta: Will 
the Minister of Scientific Researcb and 
Cultural Affairs be pleased to refer 
to the reply given to Unstarrcd Ques-
tion No, 2374 on the 28th March, 1961 
and state the further progress made 
in completion of the National Theatre 
in Delhi? 

The Minister o' Sclftntlftc Research 
and Cultural Affairs (Sbrl RumyauD 
Kabir): Preliminary work is still 
continuing. 

PriCe of Petroleum Products 

Shrl Ram Krlshan Gupta: r Shri Subblah Ambalam: 

Shrl Narayanankutty Menon: 
"845. \ Shri P. C. Borooah: 

Shri D. C. Sharma: 
Shrlmatl Maida Ahmed: 

L Shrl Rarhunath Slnlh: 

Will the Minister of Steel, Mmes 
and Fuel be pleased to refer to the 
reply given to Starred QUeRtion No. 
) 343 on the 5th April, 1961 and state: 

(a) whether the Oil Enquiry Com-
mittee appointed to go into the ques-
tion ot price for pC'troll'um prodU"f~ 
has since subm:tted it3 report; 

(b) if ~, the findings thereof; and 
(c) action 1 akcn so fnr on thl' r"-

commL'ndations ma~(' by the Com-
mittee? 

The Minister of Mines and 011 (Shri 
K, D. Malavlya: (a) to (cL The Re-
port ot the Oil Price Enquiry Com-
mittee has been received and Is und(!r 
co"--.ideration of Govl'mment. 

Violation 01 Pomp Eschan,!! 
Rera'aUODI 

{ 
Shri T. B. Vlttal Ilao: 

• 8hrl Ram Krlabaa Gapta: 
Ita Sbn Muhammed Ell&11: 

Bhri KuIlan: 

Will the Mini.ter of F1nuee be! 
pleased to rf.'ter to the reply given to 
~tarn'<l Question No. 1350 on the 5th 
April, 1961 and .tate: 
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(a) whetht!r the investigations re· 
gardmg foreign exchange regulation 
violation against a Director of State 
Bank of India have since been com-
pleted; and 

(b) if so, the result therof? 

'l'h Deputy Minister of Finance 
(Shrimati Tarkeshwari Sinha): (a) 
and (b). The investigation have since 
been completed. Adjud:cation pro-
eet·dings have bl:en initiated by issu-
ing show-cause notices. 

Post-Graduate Degrees in Third Class 

r Shri Nek Ram Negi: 
*847 J Shri Ram Krishan GUilla: 

. l Shri Hem Raj: L Shrl Sarju Pandey: 

Will the Mini~ter of Education be 
pleased to refer to the rep:y given to 
Starred Question No. 753 011 the· 10:11 
March, 1961 and state: 

(a) whether the University Granb 
Commission have ascertained rf'action,; 
of th£' Univers;tips On the proposal 
to nmpnd university rf'gulations to 
permit students pa~sing the M.A. and 
M.Sc. examination in the Third divi-
ion to reappear in the examinations 
to improve their class; and 

(b) if so, til(' action tuk!'n thereon? 

The Mlnlst~r of Education (Dr. K. 
L. Shrimali): (a) Yes, Sir. So far, 22 
universities havl? sent in their rf'ac· 
tions. 

(b' The matlfl' will be con~idef('·.! 

by the Commission on receipt of rf'-
plies from all universitif's. 

Trlple·Beneftt Scheme for Tearben 

Sbrl Kodlyan; 
Sbrl Panprkar: ·848. 

Will the Min:ster of Education be 
pll>ased to state: 

(a) whc'her Government have any 
proposal to introduce II triple-benefit 
scheme as in Madras to provide provi-
dent fund, pension and insurance for 
"'n('h~'r~ in the Union tt'rritories: 

(b) if so, the main features of the 
s::heme; and 

(c) how far it has progressed? 

The Minister of EducatiOn (Dr. K. 
L. Shrimali): (a) Yes. A scheme on 
the lines of the recommendatian of 
the Secondary Education Commission 
is under consideration. 

(b) The proposals that have been 
tentatively framed envisage: 

(il pensionary benefits to perma· 
nent teachers in aided edu-
cat:onal inst'tutions; 

(ii) entitlement of the teachers to 
subscribe to Contributory 
Provident Fund; 

(iii) Life insurance to bL' taken by 
('vcry teacher, graded accord-
mg to his pay. 

(,. ) The financial implicatiulL oi the 
~('hemc arc under examination. 

Uniform Wages in St~el Plants 

·849. Shri S. M. Banerjee: Will tht> 
Mini"ter of Steel, Mines and Fuel be 
pleased to state: 

(a) whether i' is a fact that a final 
:l:·(,ision has bl'cn taken to ha\'e uni-
form wages in all the StE'£'! Plants; 

(b) if so. iL<; details; and 

(C) it not, the reason for this delay? 

The Minister of Steel. Mines and 
Fuel (Samar Swaran Singh): (a) to 
(e). A decision ab3ut th!' pattern of 
wagE'S in the Steel Plants can be taken 
onl~' after the wages structure of the 
worhers employed in the Iron and 
Stecl industry has been examined. 
For this purpos<? a wage Board is be-
ir.g S(~t up fo' thE' Iron & Steel industry 
the constitution of which i!$ at present 
under active consid-eration of Govern-
ment. 

sports Vlllarf' In Deihl 

·150. Sbrl A.Ut Slarb: Will the Min-
i!'er of EdueatloD be pleased to refer 




